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Uurk UserhAanual—Judge User

1. Introduction
iJuris is a system developed for collecting the information from across the High Courts, Court
Complexes and individual Judicial officers. The system is flexible and assists in developing dynamic
questionnaire required for collecting information based on various parameters

iJuris systems is integrated with NJDG (National Judicial Data Grid). User credentials used for accessing
NJDG Intranet can be used for accessing iJuris system.

Audience

This target audience for this document is the Judge User.

Purpose of this Document

This document will familiarise the Judge User with the services available in the iJuris
application and the procedures to use these services.
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2. Accessing the system
The system can be accessed at https:[/niQg.ecourts.gov.in/iJuris[ (accessible on Intranet)

To log-in into the system, select Judge radio button and enter JOCODE and JustIS mobile app log-in
credentials. In case credentials are not available, click on ‘Click here to generate password’ link and
log-in using generated PIN.

lfJOCODE or mobile number is incorrect, please contact CPC for changing the mobile number or adding
mobile number in NJDG.

iJuris
I Ink-grated Judicial Upg adaliun and Reforms on Inf asliutluie and Services

Welcome
National High Court

O Judge
Courts Infrastructure Human Resources

Judicial Officers Housing Facilities

Promotions eCourts

Services

Recruitment

Accessibility

User Name:

l-‘-ti Na \-'

Password/FIN:

Elllrjl paw.-i~<1r.l PIN

@
Legal aid

Vers on 1 U Disclaimer

 :mmd

IIIBIIINIC"~--DIIIII

Fig: Log-in screen

On log-in, dashboard will be displayed. The dashboard provides overall status of data entry of various
available survey forms.
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Fig: Landing screen — Dashboard
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3. Survey Entry
0 Select Survey Master 9 Survey entry
0 Select State and the Survey for data entry. All the questions in the selected survey will be

displayed along with Survey description and survey availability dates.
0 Start entering the data. Based on the answers to the questions, sub-questions might be

populated as shown below.
For questions which require multiple entries, a ’+’ button will appear to populate same set of
questions again. This will enable user to add multiple data entries for a particular set of
questions.

iluris.,_,,_,,_,,.,,,,,_,_,_,_,, °1|nuum:uuum\nx-
\_'.' Ia-n-man-nan-as-'—
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survey Deauiplinn: lm1|wdua|(o\|1( or ovum; Survey l)|\|:F1cm 1:-04-zoz: Io so-06-202: Current Cycle: vnuraozs To 107067202;

(Du?! D€!dilS |Y\?DV!V\3\|OI\ and CD'V\<I\u'\I(3llOfI it‘('\Y\\)|\)gy l|[i‘ lriii-!SUuC\uVB

11 ls.lud9eCiaInbernnillNe: 9'“ “°
|.1)nv-r|'--nulpa-L-ti--|.m= *s“"“'*“*' SQ"
z; blllevealiattachednoiiedndlublevviiiilindge 9'“ N" 0
an--in =
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l)lallIlNa5e'lIahIo¢IIIi0IJud§lI|IntVlritlIIS¢IIlo: om N” 0
5i hlblnaaaplnhnulfroolnbl ova N0
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-
U VEYSIOH I0 Dgglmfl

Fig: Survey Entry

0 Click on Submit to save the data. Saved data can be modified later.

—

Added successfu||y...!!

Fig: Survey entry success message
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iluris
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Fig: Survey entry — Modify

0 On completing the entry of a topic, click on Freeze Topic tab. If all the entered data is correct,
click on the Freeze button.

NOTE: After you click on Freeze, data cannot be modified. Click on Freeze button only after ensuring
that all the entered data is correct.
-’ '\ ijuris

Integrated lildlzlal Uflfldillun and
'\';f2' lefcnm on lfllrlflkrvflllrt Ind sweat

. su'vey Individual [Dun BF QW€El'$
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4. Lawyers seating capacity in coim Room Less than10
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hrIr|ee|enlendCepadtyTopicisalreadyfreeeed

:2 IX in=35f. V€!!l\3I'\ :1.o Qisglgirligr

Fig: Freeze Topic
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0 Click on Final Submit tab after data in all the topics is finalised. Click on the Submit button for
final submission of the survey.

NOTE: Ensure that you Freeze all the topics before final submission. If any topic is pending,
corresponding message is displayed and Submit button is not available.

" . iluris
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Fig: Survey Entry — Final Submit

0 Click on report tab to view data entry status of the survey.
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Fig: Survey Entry Report
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4. Survey Report

iJurB UserhAanual—Judge User

Survey report displays status of survey data entry. The report can be exported in .pdf and .xls formats.
P. ' ‘~, ilurislg! .............-_.....,........-Q; I-elurluenlrrirnlnxlnearrd Snakes

Survey Report

Regular Judicial Less mari 250zasa 2029 Nu . 7'5-‘I so sqlt I Less iiiaino zo-anCOUI1 Premise; sim

ii Diririci Court F High Court O Judge . sunny lndrvlduiil Cour! or Oltxerx .. Cy“. rm-+202; In was 2023 r -ml, An‘Ir\gemefll and capamy x
Coun Dflllli It

Slww I io v I entries Search: I

Showing I to 1 ol I entries PIQWDU5 1 Next

VQISIDH 11.0 Q|§§|jImg_[

Fig: Survey Report
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iJuris User Manual — DC User

1. Introduction
iJuris is a system developed for collecting the information from across the High Courts, Court
Complexes and individual Judicial officers. The system is flexible and assists in developing dynamic
questionnaire required for collecting information based on various parameters.

iJuris systems is integrated with NJDG (National Judicial Data Grid). User credentials used for accessing
NJDG Intranet can be used for accessing iJuris system.

Audience

This target audience for this document is the District Court User.

Purpose of this Document

This document will familiarise the District Court user to fill the requisite information about the
services and infrastructure pertaining to the court complexes within the jurisdiction of the
respective district.
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2. Accessing the system
The system can be accessed at https:[/nIQg.ecourts.gov.in/iJuris[ (accessible on Intranet)

iJuris User Manual — DC User

To log-in into the system, select High Court radio button and name of your High Court. Log-in
credentials used for accessing NJDG Intranet may be used. In case the credentials are not available,
CPC may be requested to create the credentials for the District Court User for accessing NJDG Intranet.

1 iJuris

Courts Infrastructure

Judicial Olfizers

Promotions eCourts

‘ ||ilugVAI1~LlJLnJ1L|r1|UpgI=|i.l I fl id R iuiii lllllj I U lulcas \Ll sci“ 1

Human Resnurzes

Housing Facilities

Legal aid

Services

Recruitment

kceuibility

Welcome
National ° High Court Judge

Lielrfl myaaaa II

l.IserNan\e:

II ,I Iy‘V‘ II

Password/HN:

I iii I 1‘I‘ iii i- i l‘l?.‘

Terms Q fgndliigris | t>Cummitte-Q §l|pfG!7IP 1 aim oi Ifldlfl 2023 All Rights Reserved

I" MW HIE?-
Fig: Log-in screen

On log-in, dashboard will be displayed. The dashboard provides overall status of data entry of various
available survey forms.
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Fig: Landing screen — Dashboard
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3. Survey Entry
e Select Survey Master 9 Survey entry
0 Select your Court Complex and the Survey for data entry. All the questions in the selected

survey will be displayed along with Survey description and survey availability dates.
e Start entering the data. Based on the answers to the questions, sub-questions might be

populated as shown below.

iJuris User Manual — DC User

For questions which require multiple entries, a ’+’ button will appear to populate same set of
questions again. This will enable user to add multiple data entries for a particular set of
questions.
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Fig: Survey Entry

0 Click on Submit to save the data. Saved data can be modified later.

i
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Fig: Data entry success message
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Fig: Survey Entry — Modify

0 On completing the entry of a topic, click on Freeze Topic tab. If all the entered data is correct,
click on the Freeze button.

NOTE: After you click on Freeze, data cannot be modified. Click on Freeze button only after ensuring
that all the entered data is correct.
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Fig: Freeze Topic
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0 Click on Final Submit tab after data in all the topics is finalised. Click on the Submit button for
final submission of the survey.

NOTE: Ensure that you Freeze all the topics before final submission If an t ' '. y opic is pending,
corresponding message is displayed and Submit button is not available.
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Fig: Survey Entry — Final Submit

e Click on report tab to view data entry status of the survey.
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Fig: Survey Entry Report
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4. Survey Report

iJuris User Manual — DC User

Survey data entered report is generated for the selected court complex and survey. The report can be
exported in .pdf and .xls formats.
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Fig: Survey Report
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iJuris User Manual — HC User

1. Introduction
iJuris is a system developed for collecting the information from across the High Courts, Court
Complexes and individual Judicial officers. The system is flexible and assists in developing dynamic
questionnaire required for collecting information based on various parameters

iJuris systems is integrated with NJDG (National Judicial Data Grid). User credentials used for accessing
NJDG Intranet can be used for accessing iJuris system.

Audience

This target audience for this document is the High Court User.

Purpose of this Document

This document will familiarise the High Court User with the services available in the iJuris
application and the procedures to use these services.
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2. Accessing the system
The system can be accessed at https:[/nIQg.ecourts.gov.in/iJuris[ (accessible through Intranet)

iJuris User Manual — HC User

To log-in into the system, select High Court radio button and name of your High Court. For accessing
iJuris, a separate user role of ‘Registrar General’ is created for High courts. CPC can create users for
this role though NJDG Intra.

iJuris

Court! lnlrlitrutturo

Judicial Oificers

Promotions

' l|\l|JQhlltLl Illdlllail upgiiiiiaiian and Rilriiriia iiii lIIlltl5lInLl\.|lt .iiii.l §r:l\/ILL’!

6
Hurnan Resources

G
Housing Facilities

O
eCourts

9
Legal aid

Q Welcome
National ° High Court

Services
Selefil IlvQIl(OLilI

Recruitment

Accessibility

lJaerNiarne:

II'l‘l F. ill V‘

Password/PIN:

I'ili‘l ii i-. W l‘lH

I

Tgrigs Q §QI1QIiIQI1S I eCurnmitt2-Q Supreme fourt oi India E“ 2023 All Rights Reserved

Judge

V(*I5!UI) I U I.1isdaui.i.ei  —

Fig: Log-in screen

On log-in, dashboard will be displayed. The dashboard provides overall status of data entry of various
available survey forms.
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Fig: Landing screen — Dashboard
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Survey Entry
0 Select Survey Master 9 Survey entry
0 Select State and the Survey for data entry. All the questions in the selected survey will be

displayed along with Survey description and survey availability dates.
0 Start entering the data. Based on the answers to the questions, sub-questions might be

populated as shown below.
For questions which require multiple entries, a ’+’ button will appear to populate same set of

questions again. This will enable user to add multiple data entries for a particular set of
questions.
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Fig: Survey Entry

0 Click on Submit to save the data. Saved data can be modified later.
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Fig: Data entry success message
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Fig: Survey Entry — Modify

0 On completing the entry of a topic, click on Freeze Topic tab. If all the entered data is correct,
click on the Freeze button.

NOTE: After you click on Freeze, data cannot be modified. Click on Freeze button only after ensuring
that all the entered data is correct.
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Fig: Freeze Topic
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0 Click on Final Submit tab after data in all the topics is finalised. Click on the Submit button for
final submission of the survey.

NOTE: Ensure that you Freeze all the topics before final submission. If any topic is pending,
corresponding message is displayed and Submit button is not available.
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Fig: Survey Entry — Final Submit

0 Click on report tab to view data entry status of different surveys.
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Fig: Survey Entry Report
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Court complex-wise data entry status is available through this report. The report can be exported in
.pdf and .xls formats.
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